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Supply of Zinc to Mrs. Kalina.‘l.‘uhel

1432. SHRI DEVINDRA  SAT-
PATHY: Will the Minister of HEAVY
INDUSTRY be pleased to state:

(a) whether the usual quoba. of
Zinc is being given to M/s. Kalinga
Tubes, Cuttack; and

(b) if so, the Quantity thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEAVY INDUSTRY
(SHRI SIDDHESHWAR PRASAD):

(a) Yes, Sir.

(1) Quantity of Zinc allotled to
M/s. Kalinga Tubes during 1971-’{2
and 1072-73 (upto February, 1973) is

as below:—
1971-72—579 tonnes
1972-73—444 tonnes.

Manufacture of Marine Turbines by
Heavy Electricals Ltd, Bhopal

1433, SHRI RANABAHADUR
SINGH: Will the Minister of HEAVY
INDUSTRY be pleased to state Wl:le-
ther the Heavy Electricals (India)
Ltd., Bhopal, has undertaken the ma-
nufacture of marine turbines for pro-
pelling the Indian Navy's Leander
class warship?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEAVY INDUSTRY
(SHR1 SIDDHESHWAR PRASAD):
Yes, Sir. Marine turbines have been
manufactured and supplied by Heavy
Electricals (India) Limited, Bhopal to

the Indian Navy.

Export of Production by HEL,
Bhopal

1434. SHRI RANABAHADUR
SINGH: Will the Minister of HEAVY
INDUSTRY be pleased to state:

(a) whether Heavy Electricals Li-
mited, Bhopal had undertaken to ex-
port its production io foreign coun-
tries; anid

MARCH 1, 1993

Written Answers so

(b) if so, the position regarding the
earning of forelgn exchange in this
regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEAVY INDUSTRY
(SIRI SIDDHESHWAR PRASAD):
(a) and (b). Some export orders in
transformers, switchgears, capacitors
and motor reactors are under execu-
tion. Total export orders so far in
hand amount to about Rs, 1.46 crores.
Contracts worth about Rs. 44 lakhs
have been executed and the balance
of orders are likely to be executed in
the next 18 months.

Manufacture of Sophisticated Surface
to-Air Missiles

1435. SHRI RANABAHADUR
SINGH: Will the Minister of DE-
FENCE be pleased to state:

(a) whethert Government purpose
to manufacture sophisticated surface-
to-air missiles; and

(b) if so, the main features thereof?

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE MI-
NISTRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA): (n) Yes, Sir.

(b) It would not be in the public
interest to disclose the details there-
of,

Proposal to Amend Coal Mines Pen-
. sion Scheme

1436. SHRI R. N. SHARMA: Wwill
the Minister of LABOUR AND RE-
HABILITATION be pleased to state:

(a) whether Government have
under consideration any proposal to
amend the Coal Mines Pension
Scheme; 1971;

(b) if so, the nature of amendments
proposed; and

(¢) the time by which they will be
introduced?
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THE MINISTER OF LABOUR AND
REHABILITATION (SHRI RAGHU-
NATHA REDDY): (a) to (c). Pro-
posalg to make certain procedural chan-
ges in the Coal Mines Family Pension
Schome, 1971, are under consideration.
They are expected to be finalised
shortly.

Dispensary or first-aid posts for
Coal Mines workers

1437. SHRI R. N. SHARMA: Will the
Minister of LABOUR AND REHABI-
LITATION be pleased to state:

(a) the number of workers in a coal
mine for which the employers are re-
quired to provide a dispensary or
First-aid Post;

(b) the number of dispensaries or
First-Aid Posts provided for workers
f Kedla and Jharkhand miwpes 1n
Bihar run by Managing Coatactors
and how they compare with the pres-
cribed scale; and

fc) the reaction of Government
thereto?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI RAGHU-
NATHA REDDY): (a) Every working
mine is required to provide First-aid
Station irrespective of the number of
persons employed. If the number of
persons employed is more than 150,
a First-aid Room is required to be
provided.

(b) and (c), Information is being
collected and will be placed on the
Table of the Sabha,

Industrial Committees on coal and
non-coal mines

1438. SHRI R. N. SHARMA: Will
the Minister of LABOUR AND RE-
'ATION be pleased to state:

(8) whether Industrial Committees
on coal and non-coal mines have not
met for over two years;

(b} the difficulties in convening the
meeting of the Commitiees twice or
thrice every year and whether these
are insuperable; and

(¢) whether Government propose to
convene more frequent meetings of
the Committees?

THE MINISTER FOR LABOUR
AND REHABILITATION (SHRI
RAGHUNATHA REDDI): (a) to {c)
Though the Industrial Committees on
Coal Mining and Mines other than
Coal have not been convened for over
last two years, ad-hoc meetings were
held in September, 1972 and January,
1973, to discuss major issues connect-
ed with the coal-mining industry.

There are fifteen Industrial Com-
mittees on various industries. Meet-
ings of these Committees are conven-
ed as and when necessary.
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